FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF BEST BAZAR RETAIL LLP

RELEVANT PARTICULARS

Narme of corporate debtor

BEST BAZAR RETAIL LLP

2. | Date of incorporation of corporate debtor | 21/04/2015
3. | Authority under which corporate debtoris | RoC-Kolkata
incorporated / registered
4. | Corporate Identity No. / Limited Liability AAD-7971
Identification No. of corporate debtor
5. | Address of the registered office and 99, Foreshore Road Police Station- Shibpur
principal office (if any) of corporate debtor | Howrah West Bengal 711102
6. | Insolvency commencement date in 06/09/2022
respect of corporate debtor
7. | Estimated date of closure of insolvency 05/03/2023
resolution process
8. | Name and registration number of the insolvency | Ms. Sarika Jain
professional acting as interim resolution IBBI/IPA-001/IP-P-02665/2022-2023/14071
professional
9. | Address and e-mail of the interim resolution | A5/2, KALINDI HOUSING ESTATE, GROUND
professional, as registered with the Board | FLOOR, NEAR KALINDI TAXI STAND,
North Twenly Four Parganas,West Bengal ,700089
Email - jsarika2750@gmail.com
10.| Address and e-mail to be used for AAA INSOLVENCY PROFESSIONALS LLP,
comespondence with the interim resolution | Kolkata Office- Mousumi Co. Op. Housing Society,
professional 15B, Ballygunge Circular Road, Kolkata- 700019
Email - ip.bestbazar@gmail.com
11| Last date for submission of claims 20/09/2022
12| Classes of creditors, if any, under clause | N/A
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13.| Names of Insolvency Professionals identified | N/A
to act as Authorised Representative of
creditors in a class (Three names for
each class)
14 (a) Relevant Forms and {a) https:/iwww.ibbi.gov.in‘home/downloads

(b) Details of authorized representatives
are available at:

{b) N/A

Notice is hereby given that the National Company Law Tribunal has arde,g‘&!ﬁacg@;penhsbwnt ofa

corporateinsolvency resolution process of the BEST BAZAR RETAIL LLPER GG

The creditors of BEST BAZAR RETAIL LLP, are hereby called uponto gm@wmw br"bu.ft('p or

before 20/09/2022 to the interim resolution professional atthe addresm‘le WremEd
The financial creditors shall submit their claims with proof by lzcirop|
may submit the claims with proofin person, by post or by electronic me2n '

A financial creditor belonging to a class, as listed against the entry Nﬂ\ﬁ‘\i‘mmn‘a&_
authorised representative from among the three insolvency profession
actas authorised representative of the class in Form CA-N/A.

e.rstenw&fr_

ht;ﬂst&:{gﬁr

Submission of false or misleading proofs of claim shall attract penalties. —

Date: 08/09/2022

Kolkata:

Reg No. :
AFA: AA1/14071/01/060523/104175 | Valid Upto: 06-May-23

SARIKA JAIN
IBBI/IPA-001/IP-P-02666/2022-2023/14071




